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for the petitioner submits rhat he shal be fitint a fr.FE. appkation
prays for an adjoumment. At his equesr, mater is adloufted to
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ORDER

The Bpondenr has adoptod a Eal.ftrant dd obduate attitude in this ce ed
has wiltuIy di$beyed the dircdic for ofrplidce of th€ ordeB of this Ben rr


